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SLP(C) No. 4723 OF 2003

| TEM No. 46 Court No. 6 SECTION | X
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.4723/2003

(From the judgenent and order dated 19/08/2002 in WP 3614/02

of The H GH COURT OF JUDI CATURE AT BQVBAY)

DM MARGE & ORS. Petitioner (s)
VERSUS

EXECUTI VE ENG NEER, SILVASSA & ORS. Respondent (s)
(Wth prayer for interimrelief)
Date : 15/09/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTI CE ARI JI T PASAYAT

For Petitioner (s) Ms. Var una Bhandari Gugnani , Adv.
M . T. Mahi pal , Adv.

For Respondent (s) Ms. Al ka Agrawal , Adv.
M. D. S. Mahr a, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Adj our ned by two weeks.

(Vijay Aggarwal) (N. K. Gandhi )
COURT MASTER AR- cum PS



